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Kumchai areas. Oil has been encoun­
tered in six of these wells in the Khar- 
sang area.

Inspection/Investigations pending
under Companies Act.

6676. SHRI R. PRABHU: Will the 
Minister of LAW, JUSTICE AND COM­
PANY AFFAIRS be pleased to state:

(a) how many inspections/investiga­
tions under the Companies Act ordered 
for more than 5 years ago are still 
pending;

(b) if so, the names of these com­
panies and the dates on. which these in­
spections/investigations were ordered, 
and

(c) when these irspections/investi- 
gations are likely to be completed?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKAR): (a) Inspections ia 
the case of 39 companies and investigac 
tions in the case of 4 companies order­
ed more than 5 years ago are pending.

(b) A statement showing tne name* 
of these companies and Jates when 
ordered is attached.

(c) Keeping in view the limited nun* 
hereof stall and officers available for 
inspection and other official exigencies, 
it may take about 6 to 12 months to 
complete the pending 39 inspections.

As for pending investigations, (a)
above these cases have been stayed
under court orders and are still sub- 
judice.

A INSPECTION CASES:
Statement

S. No. Name of the Company Inspection Ordered on

I.

2. Shalimar Works Limited . , 26-5-72

3- Universal Bank of India . . . . 27-5-72

4- Kothari Trading & Investment Co. Pvt. Ltd. 8-8-73

5- Arth L’dyog Limited . . . . 20-9-74

6. Pioneer Builders Limited . . . . 20-9-74

7- Coal Shipments Limited . . . . 20-9-74

8. Dangua Jhar Tea Company Limited J 9-2-75

il­ I,ebon Tea Company Limited 19-2-75

ia. Leesli River Tea Company Limited 19-2-75

i i . Marybong & Kyel Tea Company Limited . ‘ 9-2-75

12. Meenglass Tea Company Limited* 19-2-75

»3- Isabheel Tea Company Limited . • 9-5-75
14. Dolie Tea Company Limited . . 9-5-75

>5- Shrce Rama Sugars & Industries Ltd. . 20-4-74

16. Giovanola Binny Limited . . . 20-4-74

>7- Premier Instrument and Contractors Ltd. • 8-8-74
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S. No. Name of the Company Inspection ordered on

18. Sri Visalam Chit Funds Ltd. .

19. Co’ solidated Coffee Ltd. . . «

20. Deven Tea & Produce Company Ltd. . .

21. Bclanoor Tea and Rubber Co. Ltd. . . .

22. Baverly Estates Limited .

23. YaraJa Laxmi Mills Ltd. . . ,

24. Sri Rani Laxmi Ginning Spg. & Wvg. Mills Ltd,

25. Arcot Mills Ltd. . . . . .

26. Avvappan Textiles Ltd. . . . .

27. Coimbatore Mahaluxmi Agencies Pvt. Ltd.

28. Bundy Tubing of India Limited

29. Vaiyithri Plantation Limited . .

30. Mineral & Mining Co. Pvt. Ltd.

31. Amalgamation Limited

32. Bimetal Company Limited . .

33. L.M. Van Mopps Diamond I’ools (I) Ltd,

34. Simpson & Company Limited

35. T. Stanes & Company Limited .

36. Endeavour investments Pvt. Ltd.

37- Sound Zeward Union (India) Pvt. Ltd.

38. N.S.H. Business Machines Limited .

39. Electronics & Computors (I) Ltd.

B. INVESTIGATION CASES:

1. Hindustan Development Corporation Ltd.

2. Ashoka Cement Limited . .

3. Sudershan Trading Company Limited

4. J.C. Mills Limited . . . .
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